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INTRODUCTION 

I, the Chairman, Committee on Public Uadertakinss bavial boe11 
authorised by the Committee to present the Report on their behalf. ptelCDt 
this 76th Report on Minerals and Metals Trading Corporation of India Ltd. 
- Export of Iron Ore. 

2. The Committee also examined the Report of tbe Comptroller and 
Auditor General of India, Union Government (Commercial) 1981. Part IX 
on the Minerals and Metals Trading Corporation of India Ltd. 

3. The Committee took evidence of tbe rcpreaentatives of tbe Minerals 
and Metals Trading Corporation of India Ltd. on 1 and 2 March 1983 and 
of the Ministry of Commerce (Department of Commerce) on 5 April, 1983. 

4. The committee considered and adopted the Report at their sittiq 
held on 26 April, 1983. 

5. The Committee wisb to express their thanks to the Ministry of 
Commerce (Department of Commerce) and Minerals and Metals Tradiq 
Corporation of India Ltd. for placin, berore them the material and illf'or-
mation which they desired in connection with the uamination of the subject. 
They wish to thank in particular the rcpresentativea of the Ministry or 
Commerce (DepartUlCDt of Commerce) aDd Minerals and Metals Tradina 
Corporation of India Ltd. who gave evidence and placed their coDlidend 
views before the Committee. 

6. The Committee also place on record their appreciation of the 
assistance rendered to them by the Comptroller and Auditor Goneral or 
India. 

NBW Dm..HI; 
April 27 ; 1983. 
VaI8akIuJ 7, JYOj (Saka). 

(vii ) 

MADHUSUDAN VABlALE, 
CItaInIwn. 

CO,""",IH Oil Nile UrtMrIllklltl,. 



REPORT 

ROLE J\ND OBJECTIVES 

1.1. In regard to the role of MMTC and achievement of objectives, the 
Additional Secretary, Ministry of Commerce stated in evidence as follows: 

"As far as the role of the MMTC is concerned, I would like to put it 
like thia. The objectives are to explore new markets, increase the 
quaDtum oC ex porta, improve the unit value realisation for the iron ore 
exported, and help develop lofrastructural facilities whether they be in 
the ports or in railways, including loading and unloading facilities 
and even in roads and lastly to usist the ~ne owners financially as 
well as technically, supplying scarce items oC equipment and machinery. 
Apinst this background we will have to see how rar MMTC is 
instrumental in achieving these objectives. 

'ratios up the quantum of exports, I would, a t the outset, mention 
that after the Corporation took over the exports, there has been increase 
in the total volume of esports made. by the MMTC and the percentage 
of total share or exports which has gone up. In 1977-78 the MMTC 
had exported about 12.3 million tonne. which constituted nearly 57 per 
cent and in 1978-79 it increued to ~ per cent or 13.66 million tonnell. 
In 1981-82 in absolute term. they had increased. The exports rose to 
u much as a little over 16 million toaaea. This is as far .. total 
exporta are concemcd. 

AI far as the ea.mioa of ComlD exchanse i. concerned in the first f'ulJ 
ycar of its operation, viz. I~S, tile Corporation had earned for the 
country R •. 23 crorea, whereas in 1981-82 export earnings for the 
CorporatiOft by the export of il'OQ ore were .. much as RI. 267 crom 
which is almost 11-rold iacreaae in carnin... In unit value realisation 
per tonne, in 1964-65 the unit value on an average was about RI. J66/. 
Therefore. the Corporation had increased both the foreilD excbange 
eatJlings and the unit value realisation rcsultiq from the exports. 

Thirdly, about the development of new martets, there was a lime 
when Japan wu primar, martet forMMTC, but for the lut three years 
MMTC had also developed certain new marketll.. They bad started 
exports to countries like Malaysia, Abu Dhabi. Dubai, North Korea, 
Pakistan and Saudi Arabia. 
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They had also exported to USSR and China. This is the position so far 
as the new markets are concerned. 

As far as tdevelopment of infra-structural facilities are concerned, at 
the MMTC's insistence the Railways had constructed 180 kilometres of 
lines exclusively for the transport of h"on ore. Because they had deve-
loped iron ore export from the backward areas of Madhya Pradesh in 
the Bailadella sector, the con.truction of railway line of 415 kilometres 
became possible. 

Broad gauge and metergauge have been in use from Bellery·Hospet 
before the development of the Madras harbour. Conversion of Meter 
pUle to Broadpuge line was possible from Bellary Hospet and Madras 
becauae of the large export of ore through Madras outer harbour. The 
capacity of iron ore transporation by raifways which was 3 million tonnes 
had increased subsequently from 1.4.1981 to 5 million tonnes in this 
section. This was in the field of iorra-structural facilities relating to the 
railways. 

Because of the active pursuit by the Corporation, ports came to be 
developed, thou,h it may not be to the extent desirable. Development 
did not take place in Paradeep. Vizag and Madras. MMTC helped in 
tbis way. 

So far as aSlitanee to the mine ownen is concerned, MMTC has been 
rendering tecbnical assistance to tbe miDe owners especially smaller ones 
who cannot afford the service. of seolosisls. They have been rendering 
financial aasistaoce to the mine owners by advancing some money all 
well aSlendiDI money for the purchase of lyre, trucks, explosives etc. 

1.2. In repreS to efforts made to incre8Ie tho export of iron ore during 
I '83-84, the Additiooal Secretary stated : 

"E1Forts are being made by MMTC to increase exports for 1983-84. 
I would bowever Uke to submit that the exports have bearing on the 
state of health of the steel industry in the world. There is a recession 
in tbe steel industry at the moment and this is expected to further wor-
len in the current year. 

The volume of world iron ore eqort is, therefore, very much linked 
with steel produc:tion. Steel coDIUIDption came down to 1.3% annualy 
between 1973.aDd 1979. 

This decline further continues and as apinat the production of 747'5 
million toDDOl in the world in 1979, the production came down to 643.6 
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million tonDes in 1982. In other words. there was a drop of 100 million 
tOODDea in Iteet production in the world. But as far a. iron OR propuc-
tion i. conc:emed. in 1978 it was 842.5 million tonnes in the world 
whereas in 1980, it became 875.7 million tonnes. Thus, you will see 
that there wu and there is an over-supply position of iron ore. It i. 
apinat this backsround, we ba ve to plan our exports for the current 
year 1983-84. Japan which thought tbat tbey would be able to reacb a 
production of about 100 milion tonnes last ycar probably closed only 
with about 96 million tonnel. Our indication now is that tbey will do 
DO more than 93 million tonnes in the current ycar. Therefore except 
South Korea which is comparatively in a happier position with reprd to 
steel production, all the majar steel producing countries in the world-
wbether it is Japan or West Germany or United States-are facins serioul 
rec:euion. And in this over-suppty polition, we find it extremely difficult 
to do more tban about 12.3 million tonnes in 1983-84 which il more or 
less the level that has been reached provisionally in 1982-83. But the 
eft'orta to diveraify the market and the efforts to try aggressively to pUlh 
up exports to both the traditional and non-traditional markcta will cer-
tainly continue." 

Export 0/ Iro" Ore 

1.3 The table below lives details or the export of Iron Ore from India 
and the total world trade in iron OR : 

A.r on 31.4.1983 
MII/Io" TOMeI 

y.., MMTC Ooaa Total WorJd "ShaN 
Exporter 

1967 8.' '.0 11.5 215.' "" 1961 U 7.1 15.1 2$1.3 6.10 
19fi9 10.5 6.4 16.7 21S.3 6.07 
1970 1J,1I .. , 10.4 310.' 6.57 
1m 10.' U 20.4 3".7 6.<46 
1m 11.1 lo.s 21 •• J06.' ",. 
1"3 12.1 11.4 23.S 376.3 6.25 
1974 10.4 11.1 22.2 408.7 U, 
I'" 12.0 10.2 22.2 J67.5 6.04 
lI7' 11.1 U,O 12.' 172.0 6.1J 
1m 12.9 lOA 23.3 553" U. 
19'71 12.5 70S tU "".6 , .. 
I'" 11.9 10.0 23.9 31'7.4 6.17 
JJIO 16.1 10.1 21.2 J1U U. 
1911 14.9 1.1 21.1 ,..., 6.SO 
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1.4 It is seen from the above that India·s share in the total: exports of 
imn ore in the world baa been more or les8 static at about 6% since 1967. It 
is 8110 seen that the exports made by MM re hovered afound 12 million 
toones upto 1978. These exports reached a level of16.1 M.T. in 1980. 

I.S The table given below indicates India's share in Janpa's imports 
of iron ore from 1963 to 1979 :-

(quantity in million tonnes) 

Calender Total India', MMTCO, Exportl Perceatap of 

Import. .bare lhare by India', MMTC's 
iDto prlYMe sbare iD ,bare 
JapaD eaport- JapaD's of 

en Imports lad/a', 
from uporb 
Ooa to 

Japan 

1963 26.072 5.890 N.A. N.A. 22.59 
)965 38984 7.913 3.240 4.763 20.29 40.9 
1970 102.070 ".828 8.348 7.480 15.5l '1.7 
197' 131.656 16.790 7.006 9.784 12.75 41.7 
1919 121.570 15.700 7A80 8.220 12.60 47.6 

1.6. It will be seen that India·. sbare in Japan'. imports had decreased 
considerablY from 22'S9% in 1963 to 12.60% in 1979. The Committee 
wanted to bow the reasons for the decrease in the imports of Indian ore by 
Japan. 

1.7 The Chairman. MMTC stated in evidence as fonows :-

"In Japan the steel production which was at the level of 113 million 
tonnes in 1979-80, bas come down to 96 million tODDes in 1982-83 
and it is expected that during the nOitt five or six yean the sled pro-
duction may not go up beyond 100 million toooes as against 120 
mUlion tonnes in 1973. This has a: very direct bearing on the iroD ore 
industry in the world and on India in particular. Thore is another 
development which bas taken place that a1thou,ah in 1973 there WlS 

120 million tonnes steel production in, Japan. the share of the electric 
furnace production was only 17%, but because of the easy availability 
of scraps in Japan and CODICquently lower price o(;scrapa. il'Oll scraps 
are available in Japan, iron ore requirement bas catoe down. 
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In Japan, in 1982-83, when the steel production touched ulow as 
96 miilion tonnes, the share of the electric furnace production went 
up from 17% to 27%. The net eft'ect is that even at 96 million 
tonnes, iron ore consumption has gone down even much more sharply 
tban the fall in the total steel production, with the result that iron ore 
requirement per tonne of total steel production in Japan has come 
down very sharply from 1973 year by year. 

The other technical innovation which has taken place which hal 
further reduced the demand of iron ore, is that during the last 4 or 5 
years, the percentage of finished steel from the continuous castiDJ 
method has been increasing very rapidly ... Its ratio has gone up to 
92% or 93%. Therefore, one tonne of finished steel required 1.7 
tonnes of iron-ore before 1979. Today to produce the same amount 

, of finished steel the requirement of iron-ore is 7 or 8 % less. So, 
haviIlJ regard to the total internatiow economic environment and 
having regard to the innovations in the steel technology theac facton 
have resulted in the lower demand of iron ore for the Japanese Steel 
industry and allo for other steel makors in the world." 

He further stated : 

"In 1979, the total ateel production was 746 million tonnes. It 
came down to 643 million tonnes in 1982. Even in 1979. the iron-ore 
industry jn the world waa in over-tupply position. With the drop in 
the steel production by nearly 14% all over the world durin, the lalt 
four or five years, the over-supply position hu been further 81arav&t-
ed. This has naturally put a continuoUi pressure on the iron-ore 
pricing and this ""ill have a very important repercussioD specially 
when we negotiate with the Japanese steel mills for the 1983-84 
prices. 

1.8 Asked what was the share or iron ore .upply from India in the 
production of steel in Japan, the Chairman, MMTC ltated : 

"India's share in the Japanese steel bas been static at about 13% 
during the last three or four yean. Even in 1982-83, when their pro-
duction bad faUen to 96 million tonDCI. that filure of 13% will 
remain more or loaa conatant." 

1.9 The Committee enquired whether the position had been analysed 
to ascertain if the shortfall in exports to Japan was due to lOme constraintl 
which made the IndiaD ore _competitivo or was it because of a coDKioul 
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decision to reduce to nports to Japan. The Abdl. Secretary Commerce 
ateted as foJlow ;-

"There is no conscious decision to reduce the export to Japan. AI 
I have already said we would like not only to preserve the exilting 
Japanese market in quantum, but impro\'C upon it. We have got 
enormous iron ore reserve, and our effort is always to puh up exports 
including to Japan." 

1.10 On being asked further whether the gradual decline in'the export 
of iron ore from India was due to loss production of the commodity, tho 
Abdl. Secretary, Commerce stated: 

"The Japanese are not takinS any iron ore from Paradip port. 
again because of inadequacies of this port. South KoreaDi have 
followed 8uit. They generally follow them in this mattet. Rumanians 
have also threatened not to .take from Paradip port, but only from 
Madras or Goa. 

These are our difficulties. At the same time. theae mines are in very 
backward areas; and MMTC has been buying iron ore and stoekinS 
it. But there is a point upto which only it can be done. It is a 
question of how Car we can stock it. This bas to be examined." 

1.11 The Committee pointed out that during 40s and 50s, when India 
had been a traditional export of iron ore, at that time, Btazil and Auatralia 
were bot on world map. They wanted to know what developments had taken 
place now that India had been pushed Car behind Australia and Brazil in the 
matter of export of the commodity. The Chairman. MMTC explained the 
position as under ; 

"As far as Brazil Australia are concerned you are quite right. In fact. 
in 1960, Austrailian export was zero. In 1981 it climbed up to 80 
million tonnes. In 1960. Brazilian export was only 5 million tonnea 
and, today, it is 80 million tonnes. They have put in a very massive 
programme for the integrated circuit., starting from mining to the rail 
capacity and the port capacity. In ract, in Australia, the Australian 
mining company owns the railway network and they own the port. In 
Brazil, where the biggest com~ny is a Government-owned company 
which exports about 45 million tonnes per year, they enter into a long 
term contract for the freight with the railways. The railways are not 
allowed to increase the freight. They have only. profit sharina 
formula that if they make 5 dollars per toone profit in iron ore. 
accardina to lOme formula, the railwa)'s wiD Jet a tharo out of it. U 
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is not a unilateral increase of railway freisht which happens in oar 
country because of various other constraints. II 

Export to South Korea 
1.12 The Committee pointed out that accordins to their information, 

total requirement of iron ore of South Korea was about IS million tonnes. 
Out of that MMTC was getting only 25%. They were importin, from 
other countries like Australia and Cana,la. Asked what efforts were bein, 
made to increase the share of South Korea from where the demand as much 
more, the Chairman, MMTC ltated : 

uThe main competitors arc Australia and Brazil. Both' these 
countries export in the region of 80 million tonnes a year to the 
entire sector. They would not like to put their e81s in one balket. 
This is understandable. Secondly, their iron ore port facilities can 
lead to the supply of 150 or 160 tbousands tonners Australia can 
supply 160,000 tonnen and Brazil can lead to the supply 250 
thousand tonners, with the result that freisht becomes a very 
attractive proposition. Here we have only oneport at Vazaa which 
can handle only J 00,000 tonners and no more. So the port 
facilities become a very major constraint if you want to ,0 in a 
very big way. That is why Japan have withdrawn from Paradeep. 
Korea bas put us on notice-unless ParadMp can talu 100,000 
IOnM8 8h1ps in 1M next two or three years, tbey would not like to 
take any ore from Paradeep. Because we face port problema it i. 
difficult to increase our share to about 25% in Korea and in 
Japan." 

1. I 3 On the question of export of Iron Ore by India to Japan, the 'Chair-
man, MMTC during evidence remarked as followl :-

"There il one more point which I would like to bring to your notice. 
Quite often in India-it gets Bashed in the Pl'CIS and quoted in 
the Japanese magazines-some very responsible people make tbi. 
statement that iron-ore being a natural resources, India should 
not export it and thil shakes tho conidence of our foreign buyen. 
They .. y that we do not have lon, term policy and even in recent 
times statements have been made where some doubts have been 
expreued wbether it is in cou.otry'. intel'Cllt to export iron ore or 
not. This afl'ects thc con1idcnce .. rar .. forcip. buyen are 
concerned". 

1.14 Bnquired whether it wal because of thole atatcment. that the 
Corporation was not able to entcr into lonl-term lIIfCCIIleati with Japu. 
Tho Chairman, MMTC ltated : 
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'.' "This is not the only reason but this is an important reason; when 
they plan their requirements from various' countries then India 
does not become the same stable source in their calculations as 
Australia and others." 

1.1S In a note furnished after evidence the Corporation clarified the 
position as follows :-

). 

"In the oral evidence given by Chairman, MMTC, the point he had 
stressed was that a broad policy statement by the Government 
that the Government would permit export of iron ore on a 
reasonably long-term basis would go a long way in developing 
confidence in the minds of the buyers. In the absence of such' 
a Itatement, remarks made or view e~pressed by peoplc holding 
responsible positions tend to create some misunderstanding. Such 
issues keep on cropping' up in the Parliament either in the form 
of questions or statements made ... 

The Corporation has not brought this issue and adverse eft'ects of 
such debate on the minds of the buyers abroad to the notice of 
the Government in writing. It bas, however, been done in the 
course of discussions on luitable occasions." 

1.16. In this <:ontext the Addl. Sec:retary Commerce stated in evidenec 
as follows: 

"This que.tion relates to Chairman MMTC mentioning that lOme 
statements were made by some responsible persons that iron ore 
should not be exported. Government is not aware of any such 
public statement made by any responsible spokesman of Govern-
ment either any senior officer or a Minister except on one 
occasion when there was ae expression of the view by the then 
Commerce Minister in 1979. He had made his views clear to us 
on the question of export of non-renewable resources such as iron 
ore, in the raw. His views were that there should be a pro,re&-
sive reduction in such exports in favour of more processed forms. 
At the same time he also made it clear that he was aware of the 
constraints, because of which we cannot withdraw from the 
export market of iron ore, e.g. there will be socio-economic impli-
cations, if we withdraw. These were the only views expreued by 
a Minister: BuC it was he himself who had also eaid tbat he 
would continue the exports of iron ore to various countrie.. In 
reply to certain Parliamcnt questions alto we baw alwaY' tabla 



the stand that India has conrortable iron ore reserves. We export 
them to earn foreigD exchange, and expand our industrial base. 
This bas been done on 2 or 3 occasions including the one in 
1979. The export policy for 1979-80 was again formulated with 
the approval of the same Commerce Minister, .i.e. the same 
policy of continuing tbe export of iron or was there. 

As we have enormous resources almost 16,000 million tonnos, whereas 
our produ~tion is hardly 45 mmion tonnes, it is possiblo for UI to 
meet any amount 0( internal demand for quite some time to come 
and also meet export market. II 

1.17 The Committee pointed out that it appeared that the Japanese found 
it cheaper and easier to buy from Goa rather than from MMTC even though 
the MMTC were also exporting some quantities. The Addl. Scccy. 
Commerce in reply stated as follows : 

"The types of ore exported by Ooa is different from the ore exported 
to Japan by MMTC. The Japanese take the fines from Goa. 
Much of the ore that goes from Goa is fines; hardly any lumps 
are ,oing from Goa, whereas lumpy ore constitutes the predo-
minant portion so far as exports from MMTC to Japan arc coo-
cerned. Thus there is no competition between MMTC aod Goao 
exporters as far as exports to Japan arc concerned. Secondly, 
as I mentioned the technology baa undergone a radical chango 
and it is as much as 80 per cent fines which arc used these days; 
that is one of the reasons why the Japanese prefer Goan. ore. 
Thirdly, even if fines arc available in BaladilJa it involves carriage 
by rail over long distances and it becomes uneconomical for us to 
export fines. These are some of the reasons. 

Lastly, even though exports do take place from Madras and Ving in 
a big way, in Goa they have developed Berth No. 9 which is a 
mechanized one, which can take vessels which are 285 metres 
lon& ; it can take even 305 metre-Iool vessels, but the techoical 
evaluation is going to be done for that purpose. Even thoup 
loading can ta~ e place only to the extent of 75,000' tonnes in 
Berth No.9 there are four transhippcrs available in Goa shere 
either direct loading takes place by the private mine-owners 
into the transhippers and through the transhippers on to the 
bigger vesscls or even if they come to Berth No.9 loadina is 
done upto 75,000 tODnes and then uptoppiD$ is throuJb 
lranshippers, .. 
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(Ii) MMTC yiH-,ia Goan ahare In the export to Japan. 

1.18 Japan is the largest buyer of iron ore from India. The other major 
importer of Indian ore are Rumania, South Korea. Taiwan and West Europe. 
The table given below indicates the destination-wise exports of iron ore for 
the year 1980.81, 1981-82 and 1982-83 :-

at,. i. Millitlll T ..... 
D.,II_iOll 1980-81 1981-82 1912-83 

(Estimated) 

JapeD (MMTC) 7.37 7.55 6.9S 
(Goaaa) 7.66 8.94 9.00 

South (MMTC) 1.48 2.43 2.20 
Korea (Goaul) 0.72 0.61 0.76 
Taiwan (GoauI) 0.09 0.03 0.01 
W.tBwarope 

(GoaDS) 0.26 0.47 

1.19 From the above statement it will be seen that whereas the MMTC 
exports to Japan have gone down over the yean. the Goan exportcn are not 
only able to maintain their share but have actually increased their exports to 
Japan considerably .. The Committee wanted to know the reasons Cor this. 

1.20-1.21 The Chairman. MMTC in reply stated as follows :-

UThe total Goan export to all the countties in the world is in the 
region of 10 million tonnes out of which 8 to 9 million tonnes gOCl 
to Japan and 1.5 million to other countries. That means 85 to 
90% of their export is to Japan. 

Our total export during the last five years has gone up from 12 to 16 
million tonnes. but our total quantity of export to Japan has 
been in the region of 7 or 7.5 million tonnes. It is our conscious 
effort to diversify the market because apart from Japan and 
South Korea-because South Koreans link their prices with 
Japanese pricing-other prices pertaining to about 5 to 6 million 
.tonnes are always at a higher price than what we ,et from 
Japanese. It is not in our interest to increase our share to Japan 
deliberately at the expense of other countries. We are not 
heavily dependent on that because we get much better prices from 
other countries. If we have a constraint of 16 million tonnes 
total market, we would not like to increase beyond 7.5 or 8 
million tonnes to Japan." 
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1.22 The Committee further pointed out that while the country had not 
been able to keep its share of the Japanese market, private exporters had 
contributed more than 50% of India's share in the imports of iron ore by 
Japan in most of the Years. Asked whether the reasons for this had been 
analysed. the MMTC, in a note explained the position as foJlows : 

"Goan suppliers have been exporting iron ore to Japan -from a time 
much before canalisation which become effective from lst October 
1963. They had established links with the Japanese Steel 
Mills from the very beginning. It was in recognition of this that 
while canalising export of iron ore. the Government had kept 
traditional markets out of the canalisation scheme. 

MMTC's role has been to export ores of other than Goan origin to 
countries like Japan, Taiwan, South Korea etc. and Goan ores 
to other countries MMTC has not been competing with the 
Goans but supplementing their efforts and exports in the larger 
national interests. 

For the last 10 years or so India's share in the Japenese imports has 
been of the order of 13% Goan share of this has generally been 
more than 50% and they have maintained it. In quantum terms 
MMTC's share has been more or less maintained excepting When 
Japanese steel production ruts sharply dropped as in thi, year. 
India has not given as much emphasiJ as others to the develop-
ment of the infrastructure required to continue export of ir-on ore 
in a situation where because of increases in petroleum prices 
larger ships were being used. Even the development, undertaken 
were implemented much behind time resulting in lots of opportu-
nitieslolt. 

Due to technological changes, iron ore fines- are in much greater 
demand. They are converted into the blast furnace. Since in 
Goa the main production is of fines, which occur in the natural 
form. this technological chanles helpa in maintainiDl a 
higher demand for fines. The iron ore produced in Barajamda 
sector, Bailadila and Bclelary-HOSPOl Sector is primarily lumpy 
ore. The fines are a by-product. Also export of iron ore Crom 
these deposits involve. a SOO to 600 Kms. overland transport (in 
contrast to a 50/60 Kma. riverine traDJpOrt in movin. Goan ore 
to the vessels) which is verY expensiw. Fines prices in the world 
market are a Cew del lars per tone lower than the prices of lumpa. 
Thus, exports of by-product fines from these other areas is ecooo-
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mically less viable. All these factors have been in favour of 
export of fines from Goa. 

MMTC's emphasis has been OD divers,fication of export market.. It 
would be noticed that in the years 1980-81 and 1981-82 whea 
MMTC pushed its exports to 16.00 million tonnes, it was done 
not by increasing exports to Japan but to other markets." 

1.23 The Committee asked whether the MMTC would like to reduce the 
quota for Japan if the Corporation was able to find a cuseomer elsewhere. 
The Chairman. MMTC stated :-

"Our estimate is that. because of port and railway constraints, we can· 
export only 18 million tonnes durin~ one year. We wound not 
like to increase to Japane if we can increase somewhere else. But 
if We find that Japenese are the only people who can take and the 
other cannot, certainly we will sell to Japan. But if we have a 
choice, we will decide to increase to other countries." 

1.24 During the evidence of the Ministry, the Committee asked the 
reasons for the MMTC exports to Japan having gone down vis-a-vis Goan 
exporters. The Addt. Secy. Commerce in reply stated :-

"They are stated to have performed better than the MMTC in the 
total share of Indla's market to Japan. Goans have always been 
doins a little more than 50% of the total exports. India as a 
whole bas been maintaining its share ranging between 12 and 
14%. Out of it 55-56% is by the Goans. If you take the figures 
of Goans. export from 1973-74 onwards, these are 11.37 million 
tODDes, 10.38 M.T. 9.96 M T. 10 M.T. respectively upto 1976-77 
aDd 7.66 M.T. 8.98 M.T., and 8.30 l'onnes respectively from 1986-
81. There absolute tonnage has been going down. In the calC of 
MMTC. in 1973-74, it started with 8.1S M.T. aDd then it baa 
beeD steady between 7 and 7.5. M.T. subsequently. Thus, you 
will ICC that while MMTC has been comparatively more stoady, 
Gou. have been a little more erratic." 

1.25 Durioa evidence, the Chairman, MMTC stated as follows :-

"YYTC does not lay down the iron ore export policy. We just 
implement the Government's policy. But I would like to explain 
that in Australia whicb exports· 80 milliQn tODDeS and where 
there is absolutely free tmde, tho~ ~f~ 91l1)' tllree major exporters 
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In Brazil where there is 80 million tonnes of trade, there are 
three exporters. 

In India where we have 25 million tonnes of trade we have 14 expor-
ters and this has an effect on our bargaining position with our 
buyers." 

1.26 The Committee wanted to know as to how MMTC'. bargaining 
position was atrected due to 14 exporters in the field and how the situation 
could be itDproved. The MMTC in a note furnished after evidence has stated: 

"In the oral evidence given on 1st and 2nd March 1983, the point 
Chairman, M MTC had made was that even in countries like 
Australia and Brazil who export much larger quantities of iron 
ore, the number of parties exporting is much smaUer. Smaller 
uumber of parties and, therefore, larger size of individual 
exporter is an advantage in the present situation which is one or 
oversupply in iron ore. In a country like Japan even the buyer 
are united and make centralised purchases. It is diJBcult to quan-
tity how the bargaining position is reduced with larser number 
of suppliers but it needs to arguing that the bargainin, poiition 
would be somewhat stronger if all the 25 million toDnel of Indian 
iron ore exported was handled by one agency. 

1.27 In this context, the Addl. Secretary of the Ministry while givin, hi. 
comments stated as foUows :-

This refen to the statement given by the MMTCs representative. 
I am Dot fuUy aware of the facts based on whicb the lentleman 
made the statement. He must. of course have talked only on 
theoretical grounds. The practice in a country like Japan which 
believes in Free Economy, is for 7 or 8 steel Mills to come to-
sether as a Cons~ium for buying. What should we do, who 
believe in Mixed Economy? We malee export of iron ore to 
JaP'll aUowable for all. This iI the coDtext in wbid! he miJbt 
have made such a ltatement. I would like to live you a little 
bIclkaround to Goans bein, allowed to export Iron ore. The 
decision to this effect wu taken ill the Inter-Ministerial Medin. 
which took place u. February 1962. Three COnditioDi were put 
in there ,u. (;) The aportoe Goan Ore baa to be doDO only by 
establilhed ahippera from Goa ; they would have been in the trade 
all along even prior to liberation (ii) minimum export price to be 
&xed by the Government. They cou)d Ilot aport anythiDJ lower 
than that price and (iii) Iully tbey C&Il export only to free fonIIp 
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exchange countries and not to other countries. These were the 
conditions. This arrangement continued as a part of an 
undertaking given to them at that time. But in 1977, a few 
instancel of clash between the MMTC and the Goans did 
come to light, particularly in Iraq and Kuwait. There were 
complaints that MMTC were being competed against by the 
Goans. Apart from that, in 1978, we had to take a decision that 
in respect of export to Pakistan it would be dene only by the 
MMTC and again in June 1978, in respect of export to China 
also, similar decision was taken. So, the matter came up for a 
detailed review in February 1979 and a decision was taken that 
Goans will export only above floor price to 4 destinations viz. 
Japan, West Europe, Taiwan and South Korea and not to any 
other destinations, nor to rupee payment countries. Apart from 
those conditions, minimum export price is also there, guidelines 
arc issued to the Goans before they go for negotiations with the 
Japanese, the prices ~re subject to approval of Government. So, 
lufficient checks are kept . 

. Lastly, it is ensured that there is no competition between the 
MMTC and the Goans because the type of are exported by the 
two are different and destinations are clearly earmarked. If at all 
they seck any relaxation whatsoever, Government have to give 
approval so as to ensure that any relaxation or exemption given 
in the matter of price does not really affect MMTC negotiations 
in the case of their ore. These arc the safeguards and I do not 
think it is correct to say that the presence of 13 or 14 exporters 
from Goa bas affected the MMTC performance." 

1.28 Enquired about the pr08pects of increasing export8, the Additional 
Secretary. Commerce stated : 

·'As far as iron ore gOes, in 1983-84 we cannot increase our exports 
very much. The position i8 extremely bleak. The Japanese arc 
further slowing down their steel production. But it is expected 
tbat the rccessionary position will not continue very long. To-
wards the end of the calendar year there Ihould a turn for the 
better. Then we would be able to do better. By that time a 
dccisiott would be taken on Madras Outer Harbour." 

1.19 Asked whether in the light of more steel factories comiq up, there 
was any prospects of increasing export of iron are, the Additional Secretary, 
Copnleroe stated : 
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."It is not going to depend upon the availability of ore. We have 
enormous resources. Our immediate task is to deepen the Madras 
Outer Harbour so that the ore from Bellary-Hospet region can be • routed through that port. They are willing to take 30 million 
from this sector, over ten years when the other steel plant comes 
up in Korea in 1985 or so, increased intake will take place from 
MMTC as well as Goa for South Korea. Vimg will continue ita 
exports. Therefore, it is possible for us to step up our exports 
after the Madras Outer Harbour comes up. AccordinBly, it is 
lOing to be dependent upon <a> the lifting of the recesaioDary 
conditions in the steel industry and (b) the Madras Outer 
Harbour coming up." 

COMtralnlsln Export of Iron Ore 

1.30 The Committee enquired about the main constraints Caced by 
MMTC in the expo" of iron ore, their effect on the programme of iron ore 
exports during the last 3 years and steps taken or contemplated to overcome 
these constraints. The Chairmam, MMTC stated as follows;-

"The biggest constraint that we have is in regard to the port facilities 
which our competitors are having and w~ don't have. The new 
steel plants the Koreans are going to make is of 10 million tonnes 
capacity. Their Chairman was our guest here and he is very keen 
on entering into a long-term contract for the new Iteel plant. He 
said if we are thinking that 75,000 tonnea tanker will do the job, 
then we are sadly mistaken. We must modernise our port. Then 
only there is a chanle Otherwise from Madras port. he said. you 
can Corget ......... They want the deepening of the port." 

1.31 In this context, the Additional Secretary of the Ministry ltated as 
CODoWI ;-

"There are constraints in 10 far as our pUlhing up of exportl are con-
cerned. [ron ore is to be competitive in the international market 
on the Janded coat baIis. Therefore, the Ihlppin. distance and 
the (reitht playa very important role in the matter of IOWna of 
iron ore. Doring the 60s and upto tbe .rlier parts of 70.. 
there was • boon in the steel indultry. Brazil then to start with, 
was not 10 much in tho market for iron ore. But coDlicleriq tJao 
boon in the iron ore and lteel market. Brazil took to the develop-
meot of their porta in a very big way. They bad dcwlopod tboir 

. port facility in .uch • manner that currently Brazil can ICCOIIIJDOo 

date vesMlI which can load 21/2 lakh tODDes of iron ore. lJke. 
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wiac. AlRtralia also bas ports which can load 150 thousand 
tonnes of iron ore. 

Compared to fbis, our ports cannot handle this much capacity. 
Vizag which is the largest port as far as iron is concerned, can 
load 120 thousand tonnes. Madras Outer Harbour can load 75 
to 80 thousand tODDes. Goa can load only upto 75 to 80 
thousand tonnes and the rest has to be done by tranahippers. 
Our port facilities lag ~bchind those avaiiable in the advanced 
countries like Australia or countrics which have deliberately takco 
to the building of port facilities like Brazil. 

The second important constraint in so far as iron ore export is 
concerned is the change in technology after the crisis. Now, 
morc and more fines are needed as against lumps. In 1972, the 
blast furnance in Japan could take upto 40% of lumps whereas 
currently they use not more than about 7 !o 8 per cent of lumps 
and they use even as much as 80 per cent of fines. At far as our 
ore deposits are concerned, except in Goa where there is a large 
availability of fines very ncar the port, in other places where fines 
are found, say for instance, in Bailadila, it takes enormous 
haulase of fines to reach the ports. This involves additional cost 
and loss during the transit allO. 

Besides. if one thinks of the process of washing and upgrading the 
orcs, it coat a lot of money to put up those plants. The unit 
value realisation for fines is leas than that of lumps. Theref'ore, 
this is another conltraint which we have to face in the export of 
iron ore. 

Thirdly, as far as Illdian ore is concerned except in certain parts, 
most of our ore has a higber alumina content, that is, about 45 
to 3 per cent wbereas Australia i~ able to supply ore with len 
than I per cent of alumina content. 

These are major collstrainta as far as iron orc ellportis concerned." 

1.32 Tbe Committee wanted to know what did Goveroment contemplate 
, to do to ensure that India's ahare in tho Japanese exports was atleast main-

tained if it could not be iDcreaaed. The Additional Secrctao', Commerce 
stated in reply al tollowa :-

"the sp-atelY for the future is two-fold. One is Dot to lose the exist-
ina market like Japan; it will be areat efrorts if Japan itlelf i. to 
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be preserved and. if possible. improved upon. Tbe second is to 
develop new markets. A. far as Japan is concerned as I had 
mentiooocl earlier. primarily it il a question of sbippiog distances 
and abippioa freiaht. If we are to compete with Australia and 
Brazil. it is very neccuary (or us to make investment in our ports, 
particularly in Madras and. if possible, in Vizag also so that our 
ports allO accommodate much larger vessels so that the freight 
costs come down Cor the Japanese who have their own fleet. 
Since they buy on f.e.b. basis tbey would like to make the 
optimum use of their large vessels. If the Madras outer harbour 
i. Curther deepened with a dr&ft of about 16.2 motrea, it would be 
pouible for us not only to compete but also to ensure a certain 
minimum tonnage beill8 lifted from Madras by the Japanese." 

1.33 Baquired wbether the Ministry bad taken up the issue of providing 
port facilities for biuer ships with tho Ministry of Sbippins and Transport 
and if 10, with what results. The Additional Secretary, Commerce, stated in 
evideace as (ollows :-

"'Madras port currently can take 75,000 tonnel vessel. which can be 
fully loaded at drafts of 46' but during the monsoon period eVen ' 
46' is Dot available. That is why an outer arm has been con-
Itructcd and once this was done, all tbe J 2 months in a year this 
46' draft becomes available. Next question is : in order to remain 
competitive in tbe international market, it became necessary to 
accommodate morc than 100.000 and even 170,000 OW vessels in 
the port and for tbis to increase tbe available draft in Madras 
port. This was for tbe first time discussed in the inter-ministerial 
meeting on 24th September, 1980 when Government had accepted 
in principle that there is funding for this project. Thereafter 
tbe question of funding for this project was also discussed in the 
same meeting ud the Shipping and Transport Ministry represen-
tative who was preecnt in that meeting said that they would not 
be in a position to accommodate this in tbe VI Plan. But our 
Ministry was very keen that somehow the money should be found 
ror thia iJQportant project. Otherwise the export of iron ore 
wau.Id be sorioual>' jcopardised. Havina regard to this September 
1980 mectiDa. a project report was not prepared tor letting the 
approval or this hblic Invalmeots Board. A paper was also 
taken before the Committee of Secretaries for a view beiDa takeD 
on tho overall runc:U.na 01 this project. The qucat.ion of funding 
"11 ...... ditcu.locllUld apin the MiniItrJ of ShippiDB 4: Trani-
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port expressed their inability to find .funds or include it in the 
Plan. PI proposal was JOt ready. The project, according to 
the proposal, was expected to cost around Rs. 28.14 crares-part 
of it in foreign exchange. This proposal was discussed in a 
meeting of the PIB on 26th February 1982 and in this meeting~ a 
view was expressed that MMTC should try to arrange for the 
finance, if possible from the Japanese. But when this was 
examined we come to the conclusion that if we wanted the 
Japanese to fund this project they might depress the prices, and 
10 this is not a very good thing to do i.e. going to Japanese for 
funds. A series of other views were also to be considered before 
investment decision could be taken. These were such as that if 
the project really comes about, is there any assurance from the 
Japanese that they will really take on a long-term basis certain 
guaranteed minimum quantity of ores and secondly whether they 
wilt like in addition to the ores which are likely to be supplied 
from DeUary, Hospel and Donamalai, other ores also and let 
them be categorical about it and say, 'Yes' or 'No'. These are 
lOme of the issues which should be sorted out. So we sent some 
of the samples of these ores to the Japanese. They said that they 
will buy iron ore even after this project comes into being only on 
internationally competitive basis. They said that Shipping costs 
may be same but then we will have to find out whether the ore 
is going to compare favourable, for instance. with that supplied 
by Australia. This evaluation was done and they submitted a 
report according to which certain parts of the ore suffered, 
according to the Japanese, certain demerits whereas demerits were 
even higher in respect of certain areas from Donamalai sector. 
So we bad to get this sorted out and we referred our own steel 
mills and NMDC and according to us we could not agree fully 
with the Japanese. Now, the decision has been taken in principle 
tbat we can go ahead with the Madras Outer Harbour and the 
Japanese have also agreed to take the ore if the Outer Harbour 
comes up by 1984." 

1.34 On being enquired whether the Ministry would be in a position to 
utilise the port in such a manner that ultimately the investment to be made 
by the Ministry of Transport. would become cost-wise beneficial to the 
country. The Additional Secretary-COmmerce, stated : -

"The investment which is made normally ia expected to bring about 
certain positive returns which must be reasonable. In the cue 
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of iroll ore we have to talce note of certain other aspects which 
are IDter-related. For eumple, what is the alternative if the 
Madras Outer Harbour is not developed. The alternative would 
be that we w.)uld remain not one of the major exporter to Japan 
but will become only residual suppliers of iron ore. We will be 
losing this big market. This aspect has to be taken into account 
as we have already created employment opportunities in a back-
ward area." 

Expaditflre 011 Exports 

1.35 The Committee wanted to know if the Corporation had made any 
cost study of their exports expenditure and also of the expenditure incurred 
on exports by the private shippers in respect of Ooa ore. The Chairman, 
MMTC said, "We do not have the figures of their cost ...... we have a fair 
idea." 

1.36 In reply to a question if it wu not a fact that the private shippen 
were able to sel1 at a cheaper price The witness replied, .. Certainly ...... 
because their cost of production is much low. Their deposits are (sucb tbat 
it does not require extra drilling as in Bailadia. 

1.37 In reply to a further question as to how did in Ooa the MMTC's 
export price compare witb the private shippen' price, the Chairman, MMTC 
said: 

"On GoaD ore we are makin, sizeable profits. Our pme realisation 
on Goa ore is much better than what they are JettiDI from 
Japan ...... Bccauae we Jet better price from Romaoia and Eastern 
Europe. CoDlistently, we have been gettillJ a tood price, except 
when the doUer has bcon aoarina." 

1.38 The Committee wanted to know whether the MMTC bad noticed 
any iDitances of private shippen from Goa charailllieuer price than MMTC 
Cor the ore exported to Japan, South Korea. Taiwan and WcIt Europe to 
which they were authorised. and, if so, were IUCb instaaces of unden:uttiDI 
broupt to the notice of the Government. The Corporation iD a note stated 
as under: 

UMMTC does not export aDY ore of Ooa OriJiD to Japan. South 
Korea, Taiwan and Western Europe. Therefore, no comparison 
of MMTC's pricea with tboto of GoaD llaippen to tbcte couDtries 
can .be made. The prices at whicb Goa Ihippen abip to these 



countries are controlled by loot prices mechanism; the loor 
prices are fixed by the Government. 

MMTC bas been exporting Goan fines to some other countries parti-
cularly Rumania. A comparison of prices secured by MMTC 
from Rumania and Ooans from Japan is aiven in the table 
below: 

Price for 62/60 Grade fines for Manual LoadiOl at Goa 

Year 

1971-71 
(.I-....... O) 

1'79-80 
('I-.... a.IO) 

1P8()'U 
(,t-RI.7.1.) 

1911-82 
(.1-.... 8.86) 

l,a2-83 
(.1-.... 9·50) 

MMTC'. Ramulaa 
Price 

RI.l6 

.... ". 
.... 112.15 

.... 12CU. 

Ill. 132'09 

Goaa', JapaDelC 
Price 

B.a. 74.40 • 9.30 

RI. a'.45 • 10.'5 
..... ".89 • '0;90 

.... J~.08 • 11'16 

.... 130·05 • 13'69 

For exports by private parties. from Goa the Government lays down 
a Boor price and all UPOrtl have to be made at the loor price or 
above. If any exporter walUl to aport at a lower price he bas 
to apply to the GO'fernmeut. juttifJin, bi, case aDd seek Govern-
ment approval. MNTC does not monitor the oxports by Goan 
private parties and the prices. If and when Government con-
siders it necesllry before decidin, individual cases they do make 
referencea to MMTC and MMTC reoden advice to the Govern-
ment." 

. 1.39 DurinJ evidence of the Mhtmry, the Committee asked whether any 
ataoce. of private exporters from Goa cbaraiqleu price than MMTC bad 
come to Government', notice and if so, whether such in,ta~ of under-
cutting were looked into. The Additional Secretary of the Ministry stated 
in evidence as follows : 

"We bave not received any iDformation about Ooant. There is 
virtuallJ· DO competiatoa betWClCll the two in tlle. matter of exports. 
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The areas are earmarked. We have fixed guidelines (or negotia-
tions and the prices are approved by the Government and they 
can sell only at that price or more than that. We bave come 
across no such instance." 

1.40 Tbe Chairman, MMTC informed the Committee that they wore 
exporting finel to Japan (rom Bailadila and Madras. But their prices were 
much higber. In 1980-81 wbere the Goan price was '13.30, from Bailldia 
it was 'i7,43. On beinlasked If the private shippers were exportinl at a 
lesser price, how was it that the MMTC was exporting at a bilber price. the 
Chairman, MMTC stated : 

"These prices are not secret. Each time Rumanians ask: us why is it 
that India il charlillll .. from lapall and morc from Rumania ? 
We' cannot continue tn be in this position (or a 10DI time because 
they will beat UI dawn to the Japaneae price ODe day." 

1.41 A,ked i( it was in tbe interm of the country to char,e a hiaber 
price from a socialist country and a lower price (rom a capitalist country. 
The witnesl said, "we are a commercial orJlniutioa. We do our bUlinCII 
on commercial balis." 

procurement 0/ Iron ore 

,1.42 The MMTC procurtl iron ore from the variOUI mines in tbe public 
leCtor and private sector for exports .. well al for domestic consumption. 
The Committee .. ted wbetber tbe Miniltry bad ipued any directive to the 
MMTC on the method of procurement aDd expo" of iron ore. The 
Additional Secretary, Commerce dated: 

"On the question of procuument of iron ore, tbe government baa 
not giveo any directive to the MMTC. But we 'ate aware oftbe 
practice whicb prevails in the MMTC. 10 1D8ny placel, in order 
to help •• all owners, it il bouPt on ex-plot bali I 10 that the 
mille owner 8eta caab immediately. Tbere is •• yatem which il 

particularly followed by the MMTC." 

1.43 Upto April, 1971 the CorporatioD purcbaaed ore from NMDC OD 
r.o.b. basis and received only a service char,e. From April, J971 NMDC 
Was paid Rs. 20.50 per tonne 011 f.o.r. loadin, point beail. which w .. 
iocrealed by stalel to RI. 30.50 from September .'74 onwardl. While 
NMDC demanded paymeDt of price buecl on ltaDdard coats from 1977-78 
oow.rds, tho Corporatioo phtlower pric:oa proYilioAally •. Fiution of price 
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payable to NMDC for the period April, 1977 to March 1980 was stated to 
be under consideration of a Committee of Secretaries. The Committee 
wanted to know the latest position of fixation of prices payable to NMDC 
from April 1977 to March 1980 and asked whether the MMTC had received 
the report of the Secretaries' Committee who was looking into the matter. 
The Chairman, MMTC informed that the matter was still under discussion .. 

1.44 In reply to a question, the witness stated that the Secretaries' Com-
mittee had been looking into this matter Cor the last two years. When the 
Committee pointed out that the Secretaries' Committee was appointed to so 
into the fixation of prices, because the NMDC Celt that they were not gettiD8 
a fair price from the MMTC. the Chairman, MMTC in reply stated : 

"There was a Secretaries Committee already in existence in iron ore 
exports. This problem was remitted to them. There were some 
discnssions. Our ex-Commerce Minister was also involved in 
this. He referred this matter back to the Secretaries' Committee. 
where it is still under consideration. But as far as the pricing 
is concerned, I may explain that from lat April 1980 we entered 
into an agreement with NMDC stating that whatever we get will 
be passed on to them except that we retain one rupee per tonne 
as a token commission which has been increased to Rs. 2/- per 
tonne from 1st April, 1982. But even this one rupee per tonne 
docs not cover our entire overheads. So. in fact. the MMTC 
has been subsidising Beladilla mine." 

1.45 The Committee pointed out that as mentioned in the Pnblic 
Enterprises Survey (p. 22), NMDC bad complained that the MMTC was 
taking all the profits and that the matter had been referred to Secretaries 
Committee. The Chairman, MMTC stated : 

"The matter has been referred to Secretaries Committee, but this is 
not correct that the MMTC is makina a profit on Beladilla 
mine ... The point is that railway freight and port charges are 
deducted and whatever balance is there is left to them:' 

1.46 In this context. the Additional Secretary, Commerce stated as 
follows : 

ClIn the case of NMOC ...... the operation of iron ore export from 
this I'ailadila sector has been at a lou. If you take three yean 
figures, it was of the order of about Rs. 5i crores in 1977-78. in 
1978-79 it was about RL S.2 ~orcs aDd in 1979-80 it was about 
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Rs. 5.6 crores. This bas been working at a loss. For the NMDC 
they had been making these payments as mentioned in CAO'. 
reportl but then in a meeting held on 23rd May, 1980, the 
Secretary in the Finance Ministry had takcn a decision that 
standard cost should be paid to the NMDC. This was on thc 
ground that NMDC was incurring losses in the lupply of iron 
ore to the MMTC. Our Ministry did not agree with that view 
that MMTC should be asked to make this payment to the 
NMDC. Incidentally, they also wanted a very steep increase in 
the port handling charges. Both these were decided at the same 
time. The cumulative effect of both these came to more than 
Rs. 4S crores to be paid by the MMTClretrospcctively from 
1976 onwards. This would have caused a very serious hardship 
to the MMTC elpecially whon. the tax incidence had been finalised 
also. Our Ministry did not agree with that. Both organisations 
were pressing with their respective Ministries. This was. there-
fore, again discUl8ed in December, 1982. Our stand was very 
clear that retrospectively, it would not be possible for the MMTC 
to make increased payment either to tho port or NMDC. Since 
no agreement was reached, in a meeting taken by the Expenditure 
Secretary, we took the decision that let it go before the cabinet 
Secretary and let him say who should bear it. Thi. baa not yot 
been resolved." 

CONCLUSIONS/RECOMMENDATIONS OF THE COMMIITEE 

1.<.7 The role ••• lped to MMTC Ia die ... tter 01 nporb of ..... 
ore COId"t. primarily Ia esploradoD 01 DeW mark.u for _ .... _ 
of trade. provUUas ..... t .. _ lor tlewelopaa_t 01 ild!raetnlctan 
lachad .... road, raU eo ___ leat __ , port I.cUlti_. etc., au ... 
mbae owaer ...... prod.cer. to mulm"e prodactioa b, ........ 
fiaa.cial ..... tuace, tedaaical "vice ..... _ppl, of .cuce keaa. 
reqaireclla die mlaiac operat ..... 

1.48 Althoap the iron ore COIUtit.t_ th. core of _port. b, 
MMTC, the JrOWth .. the aport. of iroa ore by MMTC Iau beea lar 
from •• tt.f.ctor,. The ....... of .. port. wlalela w .. more or I ... 
Static apto 1979-10 recordecl.. _cr... 01 .boat 2--3 .. uu •• 
tGml .. cI1Iriaa 1980-81 .. d 1981-82. Ie 1982-83 it apia .1........ to 
the level of U." _Wioa toIuae. ...... t .. aport taqet of 17 mWloa 
taaIIa, which IuuI ........... tI, ..... Mal_ do .. to IS mill .. 
...... Eva ......... tJae year lJ83.84 DO.....,..aaw. Amprovem.t 
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wa. expected bec:a .. e of the eontinaed rece •• ion ba the global .teel 
indu.try. The Committee aote with coacera that hulia' •• Iau. ill 
the total volame of world iroa ore uport trade remaillecl .tatioaary 
.t .boat 6% .ince 1967. They feel th.t eS'ort. reqalred to .chleve 
resalt. on • long-term ba.i. h.ve betoa l.cllIag. 

1.49 A repre.entative of the MiDi.try 01 Commerce revealed th.t 
darla~ the .btle •• ad apt~ early .eveatlft, tbere ""aa • beam Ia the 
ateel ind •• try .ad Br.zll w •• aot 80 maela ill the market oIlroa or •. 
Bat con.iderlag the boom ill the iroa ore .. d .teel •• rket, Br •• 
took to the developmeat of ita port facUitiea ia .... "".y aad incre-
•• ed it. elll:port. from 5 mUlloo tonn .. to 80 mUtioa toDDee per year. 
Simil.rly between the year 1960 .. d 1981 Aaatr.lia'. _port. oliroa 
ore climbed ap to 80 mlllioD tODD" Irom a po.itloD 01 zero. Th. 
Committee tall to aDder.t.Dd how the Mialatry 01 Commerce Jaa. 
be~ so compl.cent •• to be •• tla8ed with a m_.... .hare 01 the 
world tr.de la iroo ore. A. the developm_t 01 t.e esport market 
for irOD ore w.' aot •• e •• oaal enterpri.e, the Committee wi.h that 
more vlgoroa. aad .a.taloed eS'orta shoald be made in dai. direc:-
tion. 

l.SD J.paD h.s been traditioaaUy the mala market tor Indian 
iron ore. However, lodi.· •• h.re la J.p .. ·.lmport. over the yean 
h •• conaider.bly decre •• ed. From 1963 wh_ India' •• Jaares in 
Japao·. import. w •• 22.~9 per cent, it·Ia •• come down to only 12.60 
per ceot io 1979. Therefore Indi.' •• h.re la the J.paafte m.rket in 
terms 01 perceot.~e 01 J.paaeae import. ha. beea 01 the onIer 01 
13%. ODe of the mala rea8Oll. givea for .tagnation oIeaport. to 
Japan is dlat "Iadia h .. aot slven ..... ch empha.u .a otJaea.. to 
the developmeat of the lafra.tractore r ... ired to coattatle aport 01 
irOD ore." Farther "even the development ... dertakea were Imple-
meated mach behind time r .. ald .. ia loan 01 opport_iti.. Iottt." 
The Committee CaDDot bat deplore the l.ck 01 eatJaaaia.m ... 
fore.ight. 

I.S1 J.paa i. the I.rgest b.yer of iroa ore from India. The other 
major importers of ladiaD lroa ore are Ramania, So.th Korea, 
T.iw.n aad We.t E1II'0pe. The .h.re ofJ.pao la th~ .. port. 01 iroa 
ore by MMTC which w.s 72% in the year. 1972-73 h •• colDe &IoWa to 
47% la the year 1981-82. Accordiag to the MMTC thla deellae I ..... 
• relialt of consclentioa. eft'ort. by tile Corporatioa to diveraily the 
m.rket.". However, .ccord!ag to tile AciditiOlial Secretary, Mbalatry 
01 ColDmerce daere was 00 c:oaaclO1l' cl~WIl to recl.H dae _port. 
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to Japaa. He a1.0 .tated tllat Goverameat woalel like Dot oaI" to 
preserve the _lstml Japaaese market .. quaDtam bat bnpreveupoD 
it. This clearrl." shows that the fall.. MMTC'. esport. to Japm 
wa. Dot a re ... t 01 aay coaaeioaa electsioa to reduce aportII to Japan 
but obviousl" elue to .MMTC's failure to keep ap it. share 01 Ja,..'s 

.lmports. 

1.52 The Committee also &ad wbereas the MMTC aports to 
JapaD haft goae dowa over the years, private eJ:porters rrem Goa 
have Dot oul" beea able to maiata" their share but have act.aUy 
iDer.seel their _poi ts to JapaD betweea 1980·81 ... d 1982-83. TIlis 
oaly iadicates that either the MMTC are slack m their dort. to 
preserve this tracUtloaaJ market or the private GoaD nporten are 
mon pa.hl.1 I. eoatactiag JapeDe.e importer.. The Committee 
feel that MMTC .hould make more viloro •• efl'ort. to .. alatala 
their share of the Jap ... market eyeD it they are Dot able to improve 
apoa it. 

1.53 MMTC have stated that the mechaalcs 01 iroa ore export. 
hayemulft'lOlle a •• bstaatJal chaage darmg the la.t 18 years m that 
the major export en of IrOD ore to Japea like A •• traUa _d Braan 
have developed deep clralt ports where ves.els 01 the .be 01 1,50,000 
DWT to 2,50,000 DWT caD be loaded a. apiast 1,00,000 DWT ve .. el. 
preeeatl" being loaeled from Viaag. SimUarl", Madra. Outer 
Harboar _d Paradlp Port. are al.o Dot Ia a positiOD to accommG-
date ve.sel. of more thaD 75,000 aud 55,000 DWT re.pectlvel". Oceaa 
freight ha. a direct bearla" aD the .be of the vu.el. i.e. hiaher the 
.iae 01 the ve.MI., lower is the aceau frelaJat OD per toa basi.. TJab 
ia pattiaglDdla at a dbadvaatageoa. posltioa. Port limltatloa. are 
tha. provia. a great coastramt, which Deeds to be remedfed at the 

. earliest. The Committee rec:ommeDd that the que.dOll of lat .... , ... 
elevelopmeat 01 an Wrastractural facilities iacludiDg the cteep.daa 
of Madra. Outer Harbour .hould be examlaed afresh ia cOG.altatiaa 
with the other coaeerued Miai.trle./Departmeat. with a ..... of 
.. rgeacy. The matter does Dot brook del." bec .... e ihe CODDtry ha. 
already lagged behiad fD capturlag a larger share of the world froa 
ore tr.de aad auy hlader.Dce which make. the ludlaD are .. compe-
titive Deed. to be removed. 

1.54 CoDslderlas che Deed for optimDm Dtill.atioD of the falra.t-
ractare .lready ereatecl ia the co .. try tor ...... tac tJaelroo are 
aport trade, tJae CollUllfttee desire tlaat • thoroDJla review of dae 
e:w:port .trat." sIaoaW be aadertakea to piapolat the la ... e. B ..... 
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oa the aoeview DeceHal'1"remediaI ..... lIlay be 'take. to. DIIISinrU~ 
the .....,t 01 iroD ,ore-. It Deft hanll? be polD .... GIIt':tllat _y ... ell-
..... os tile part of MMTC to posit up in esplln"ts wUI Det oaly 
udcllj8 it with, the problem of ~ed: 1It __ , batwWIl ••• Nper-

caa.loas OD the miRing· operatimu a. well. 

1.~5 Apart from ellportiDg to traditioDal markets like JapaD and 
the &at E1U'opean countrie ••. MMTC ia reponed to bave loUD" Dew 
marketslikeSollth Kona, Yugoslavia. Iraq. U.A E.,.c.bina. Malaysia. 
Saudi Arabia,.North Korea and Pakistan. Notwithataaclhaa.the fact 
that oaly ¥ery .maU qaaDtities of iroa ora hav.. beea .. _~ozte.d. to 
the aewly foand· markets, the eomDlittee .... of tIle.view thatlthia 
is .. stev iD. the right direction. MMTC ucaalclmake a' mar.. viso-
...... thrast into nOD·traditional IIUIl'ketatD. promate irea ore trade 
a. that wUI reduce ita abject dependence oa the tnKIitiatal, market .. 
wlliall have tlleU OWD prDblema. 

1.56 The Committee suggest that the question of canaUsiag the 
_tire eaport of iftm ore through MMTC mig!U .be IJOD. iDto iII.n it • 
.. pecta to .. cutaia ita feasibility anti to. take appllOprlate &cltlon. iD 
the over.U intereat of the CODDtry. 

1.S7 According to audtt npto Aprill9'11 the Corporation purcha-
sed ore from NMDC OD l.o.l:I.t. basis and rec .. ived ouly a servic~ 
charge. From April 1971 NMDC was paid R •. 20.50 per tonne OD 
f.o.r. loadiag poiDt basis, which was increased by stages to R •. 3O.~O 
from September 1974 onwards. While NMDC demanded paymeDt 
of prid! based OD standard costs from 1977-7'8 onwards, the Corpora-
tion paid lower prices provirionally. FiXation of price payable to 
NMDC for the period April 1977 to March 1980 was stated to be 
UDder COD8fderatiun of a COJDmittee of Secretaries. The Coannittee 
have beea informed,tbat tbe matter was again discussed iu Decem-
ber, 1982, when it was decided that it should be referred to the 
Cabinet Secretary for a hal decidoa. As the matter has beeD 
peadlug for a long time the Commitlee would like its resolution at 
aD early date. 

NEW DELHI; 

April 27, }983 
-~:ci;sakhU i; lYOS-fSalta) 

MADHUSUDAN VAIRALE. 
Chairman. 

&"""iUH 011 Pubic Unflemdtings. 
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